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EL FrfereET geqr/ fiais st & ECIELICE] T TIROTHT AR
Kl (TFTTH) 8 (AT H) (TFRITH)
(i) | #T.31.1126 (31) /18 TS, 2006 23.1793 23.1793
(i) | #r.3m. 2501 (31)/11f8aw=w, 2015 - 10.7657 12.4136
(iii) | .3, 4383 (31) / 9 AT, 2023 3.5968 - 16.0104

T Fq:, HHITH AT EBET GTF F 99 36 (O i & 7§ . 2.6049 TFAT F Afafi=w & #r
TR e T Tt 2

aq: o, e st s srfarfaera, 2005 £ amr 4 Ft 39) 4amr-1) g Yaw orfReAT T AR
T U S QT A1 ST A==, 2006 & =7 8 # FTTE H Fhex G TAZET 3 (9T TriH
ST H 2.6049 ZFIT F &7 FI 1A Hdl g, e arvATora: e sufes S &1 1 &+ 18.6153
SFCIT BT ST ATTIT & g Ao ad Tt § Sool g Gae707 §edT 3T &7 A0 g, A=

afafi=r &= g arforr
R UEKEIKIE AT HE&AT AT ST (FFea< H)

1 FEIRKIES 212/1/3 0.1642
2. 212/1/2 0.2465
3. 212/2/T 1.2723
4 268/3 0.0663
5. 269/2 0.0955
6. 213/1ft 0.4366
7. 204/6/1/1/1 0.0440
8. 204/6%1/1 0.0160
9. 212/2+1/1 0.1015
10. 268/5 (ATT) 0.0820
11. AT gEEF [169/3 0.0800
T 2.6049

SUYTH SIS F THT THLSAS HT FA AT HAHA 18.6153

[T, . T, 2/39/2005-THSE]
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(Sez Division)
NOTIFICATION
New Delhi, the 16th June, 2026

S.0. 3186(E).—Whereas, M/s. Serum Bio-Pharma Park, had proposed under section 3 of the Special Economic Zones Act, 2005 (28
of 2005), (hereinafter referred to as the said Act) to set up a sector specific Special Economic Zone for Pharmaceutical & Bio-technology sector at
Village Hadapsar and Manjiri, District Pune, in the State of Maharashtra;

AND, WHEREAS, the Central Government, in exercise of the powers conferred by sub-section (1) of section 4 of the said Act read with
rule 8 of the Special Economic Zones Rules 2006, had notified and de-notified the following areas at above Special Economic Zone as per the
details given below: -

S. Notification No./ Date Notified Area De-notified area Total Area
No. (in hectares) (in hectares) (in hectares)
) S.0. 1126 (E) Dt. 18™ July, 2006 23.1793 23.1793
(i1) S.0. 2501 (E) Dt. 11™ September, 2015 - 10.7657 12.4136
(iii) S.0. 4383 (E) Dt. 9" October, 2023 3.5968 - 16.0104

AND, WHEREAS, M/s. Serum Bio-Pharma Park, has now proposed for inclusion of additional area of 2.6049 hectares as a part of
above Special Economic Zone;

NOW, THEREFORE, in exercise of the powers conferred by second proviso to sub-section (1) of section 4 of the Special Economic
Zones Act, 2005 and in pursuance of rule 8 of the Special Economic Zones Rules, 2006, the Central Government hereby notifies an additional area
of 2.6049 hectares, as a part of above Special Economic Zone, thereby making the total area of the Special Economic Zone as 18.6153 hectares. The
survey number and the area for additional area notification given below in the table, namely: -

TABLE FOR ADDITIONAL AREA NOTIFICATION

Sl. No. Name of village Survey No. Area to be notified (in Hectares)
2. Hadapsar 212/1/3 0.1642
3. 212/1/2 0.2465
4. 212/2/A 1.2723
5. 268/3 0.0663
12. 269/2 0.0955
13. 213/1B 0.4366
14. 204/6/C/1/1 0.0440
15. 204/6D/1 0.0160
16. 212/2B/1 0.1015
17. 268/5 (Part) 0.0820
18. Manjri 169/3 0.0800

Total 2.6049
Grant total area of SEZ after above addition 18.6153

[F. No. F. 2/39/2005-SEZ]

VIMAL ANAND, Jt. Secy.
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